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(b) if 10, the reactioD of Goverameot 
tbereto ., 

THE DEPUTY MINISTER IN THE 
MINISTRY OF TEXTILES (SHRI 
S. KRISHNA KUMAR): <a) Yea. Sir. 

(b) Tbe memorandum from Co-optex 
malnl;, touches upon tbe followiD8 three 
poiDts :-

(1) Request for revision of reservation 
orden of 5-8-1986. 

(2) Increasin8 tbe Dumber of day. for 
special rebate of 20% OD lale of 
handloom products. 

(3) Freezing the Dumber of powertooms 
and closure of unauthorised power-
looms. 

Ilegardinl the revision of reservation 
orders in August ·86 it may be stated that 
only certain productl like 100% Iynthetic 
fibre _rees, dbotiea and those made out of 
more tban 45" pot,ester!art silk, silk items 
oCher than sarees, dboties aDd JUDSies have 
been allowed to be produced on powerlooms. 
Some modifications bave also beeD made by 
wbich lilk items containing lesl tban 25" 
pu" •• ilk will be exempted from tbe perviow 
of reservation orders. This has been done 
takina into consideration the fact tbat these 
Items are not produced by bandlooms in any 
.ipificant quantities. 

The issue regarding increasing the 
Dumber of rebate days has bee~ given careful 
consideration and it bas not been found 
possible to increase the rebate period from 
the present level of 30 days plus national 
handloom expos. 

On tbe issue regartiinl freezing tbe 
number of powerlooms and closure of 
unauthorised powerlooms. it may be sta ted 
that this will be alainst the new Textile 
Policy of JUDe -8 S. 

Soviet-lacIlaD SeIIliD8l' to ProlDOte lad"D 
ToarIIU 

500t. SHRIMATI USHA CHOUDHARY: 
Will the Miaistor of TOURISM be pleased 
to .tate ; 

Ca) wbetber tbe Soviet-lad laD Semlau 
to promote IndiaD tourists wal held fa 
Octo}\er tbis ,ear in Tashkeat witb SOY'" 
allurances to make tbe sta, of Iudi .. 
tourists in the So¥iet Union more comfor-
table; aDd 

(b) the details of Icbemes to impfOft 
the tourist traffic between tbe two couDtries , 

THE MINISTER OF TOUlUSlIl 
(MUFTI MOHD. SYED): (a) aDd (b) 
Yes, Sir. A travel seminar witb Soyiet ... 
Indian participants was conducted ., 
Tasbkent for promotion of tourism be .... 
India and USSR. The representatives of tile 
two Governments. tbe IDtourist. a.4 tile 
Indian tour operatorl discussed tb. way. b, 
which tourism between tbe two couDtri_ CII8 
be furtber expedited luch as better mark.tiDI 
of U.S.S.R. in India, improved auide 
service., better .hoppiol 'acilities for IndiaDl 
in U.S.S.R. and more airlines services. 

Bitt. for luteraatioDal Ballks for T.s-s ...... 
Foreign Curreac, Lou 

5002. DR. B.L. SHAILESH: Will 
the Minister of FINANCE be plcased to 
state ; 

(a) whether tbe Industrial. Developmeat 
Bank of India bas invited bids from J 2 
International Banks for sYDdicatin. a tax-
spared foreign currency loan of upto • 100 
million; 

(b) if so, tbe response of foreip banks 
to this bid; 

(c) how tbis money is proposed to be 
utililed • • 

(d) whether Government baa drawD up 
any ~trategy to diversify its debts, if 10, tbe 
details tb ercof ; and 

(e> whether Government piau to .Ik 
another institution to mobilise reaourcea in 
tbe Swis. market. if so, when aDd tbe ta ..... 
tet in tbis bebalf ? 
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THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): <a> Yes. Sir. 

(b) Relponse bas been good and tbe 
lOaD offers from foreign banks are still being 
received. 

(c) Tbe proceeds of tbe loan will be 
atilised for tbe onlending operations of 
IDdustdal Development Bank of India for 
financing tbe import of Capital Goods. 

(d) Yes, Sir. Besides raising euro-
currency loans and exports credits, foreign 
currency loans in various international 
financial markets have also been raised 
tbrouah yen bonds in Japan, DM bond in 
West German), and Swisl bond in Switzer-
lan4. It is also planned to tap other 
mterDatioDal financial markets. 

(e) At prcsent. tbere is 00 proposal to 
uk other institution to mobilise resources iD 
the Swiss market. 

IPC SuggestioD for Regulating Capital 
Market 

5003. DR. B.L. SHAILESH: Will 
the Minister of FINANCE be pleased to 
atate : 

(a) whether tbe International Finance 
Corporation (IFC) has suggested tbe creation 
of a body to modernile tbe Stock Excbange. 
and regulate the capital market; and 

tb) if so. the decision taken in the 
matter? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) No. Sir. 

(b) Doea Dot arise in view of <a) above. 

Proposal to Raise StatutoJ')' Llquldlt, Ratio 

5004. DR. B.L. SHAILESH: Will tbe 
Mioiater of FINANCE be ple_od to Itato : 

(a) wbether in a bid to raise more 
funds r or financing tbe next Fi ye Year PlaD. 
Qovernment are considering a proposal to 
raise tbe statutory liquidity ratio (SLR) 
whicb is presentl,. 37 per cent ; 

(b) bow far tbi. bike would increase 
tbe funds avai1able for investment in 
Government and Government approved 
securities ; 

Cc) wbetber bis Ministry bal examined 
the pros and cons of tbe proposal as well as 
the extent to wbicb tbe SLR milbt be 
increased ; and 

(d) if so. their analysis of tbe situatioD 7 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): Ca) There 
is DO proposal under cronsideration at praent 
to increase Statutory Liquidity Ratio. 

(b) to (d) Doel Dot arise .. 

Clandestine Operatlen of Seeret Radio 
Service A.afnst lad" 

500.5. DR. B. L. SHAILBSH : 
SHRI D. N. REDDY : 

Will the Minister of EXTBllNAL 
AFFAIRS be pleased to state: 

<a) Whether tbe existence of a radio 
beamiDIl anti-Iodia broadcasts in regard to 
tbe ethnic problem in Sri Lanka baa been 
brought to tbe notice of Government of 
India; 

(b) if so, whether Governmeot bave 
been able to locate the undisclose place 
from where the radio is being operated and 
carrying on anti-lndia broadcaats for about 
one hour daily for the past four months: 
and 

(c) Wbat steps are beiD8 taken to claeck 
tbi. clandestine operation of tbe secreS 
radio aervioo apiDsI IDdia ., 




